
RPC 226/2024

IN THE SUPREME COURT OF INDIA

INHERENT JURISDICTION

Review Petition (Civil) No 226 of 2024

In

Writ Petition (Civil) No 1099 of 2019

Awami National Conference ...Petitioner

Versus

Union of India and Another   ...Respondents

W I T H

Review Petition (Civil) No            of 2024
[Diary No 1636/2024]
In

Writ Petition (Civil) No 1099 of 2019

Review Petition (Civil) No 691 of 2024
In

Writ Petition (Civil) No 1104 of 2019

Review Petition (Civil) No 442 of 2024
In

Writ Petition (Civil) No 1268 of 2019

Review Petition (Civil) No            of 2024
 [Diary No 1729/2024]
In

Writ Petition (Civil) No 1099 of 2019

Review Petition (Civil) No            of 2024
[Diary No 1990/2024]
In

Writ Petition (Civil) No 1099 of 2019

Review Petition (Civil) No            of 2024
[Diary No 2800/2024]
In

Writ Petition (Civil) No 1210 of 2019
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O R D E R

1 Applications for listing the review petition in open Court are dismissed.

2 Permission to file the review petition is granted.

3 Permission to appear and argue in person is rejected.

4 Delay condoned.

5 Having perused the review petitions, there is no error apparent on the face

of the record. No case for review under Order XLVII Rule 1 of the Supreme

Court Rules 2013. The review petitions are, therefore, dismissed.

6 Pending applications, if any, stand disposed of.

 

 ….....…...….......…………………..CJI.
                                                                 [Dr Dhananjaya Y Chandrachud]

 …...…...….......………………....…..J.
                            [Sanjiv Khanna]

…...…...….......………………....…..J.
                            [B R Gavai]

…...…...….......………………....…..J.
                            [Surya Kant]

…...…...….......………………....…..J.
                            [A S Bopanna]  

New Delhi; 
May 1, 2024
CKB
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ITEM NO.1003                                       SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

 R.P.(C) No.226/2024 In W.P.(C) No.1099/2019

(Arising out of impugned final judgment and order dated 11-12-2023
in W.P.(C) No.1099/2019 passed by the Supreme Court of India)

AWAMI NATIONAL CONFERENCE                          Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

 
WITH Diary No.1636/2024 (PIL-W)
(With IA No.8270/2024 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT, IA No.8271/2024 - APPLICATION FOR PERMISSION TO FILE
REVIEW PETITION and IA No.8269/2024 - EXEMPTION FROM FILING C/C OF
THE IMPUGNED JUDGMENT)
R.P.(C) No.691/2024 in W.P.(C) No.1104/2019 (X)
(With IA No.8182/2024 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT)
R.P.(C) No.442/2024 in W.P.(C) No.1268/2019 (PIL-W)
Diary No.1729/2024 (PIL-W)
(With IA No.8342/2024 - APPLICATION FOR LISTING REVIEW PETITION IN
OPEN COURT and IA No. 8341/2024 - EXEMPTION FROM FILING C/C OF THE
IMPUGNED JUDGMENT)
Diary No.1990/2024 (PIL-W)
(With IA No.23718/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.23717/2024 - PERMISSION TO APPEAR AND ARGUE IN
PERSON)
Diary No.2800/2024 (PIL-W)
(With  IA  No.47981/2024  -  CONDONATION  OF  DELAY  IN  FILING  REVIEW
PETITION)

 
Date : 01-05-2024 These petitions were circulated today.
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CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJIV KHANNA
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE A.S. BOPANNA

                    By Circulation

UPON perusing papers the Court made the following
                             O R D E R

1 Applications for listing the review petition in open Court are dismissed.

2 Permission to file the review petition is granted.

3 Permission to appear and argue in person is rejected.

4 Delay condoned.

5 The Review Petitions are dismissed in terms of the signed order.

6 Pending applications, if any, stand disposed of.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
       A.R.-cum-P.S.          Assistant Registrar

(Signed order is placed on the file)
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